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The Deputy Minister  of  Railways 
and  Transport  (Shri  Alagesan):
(a) The average capacity of a Broad 
Gauge wagon is 21 *8 tons and that ol 
a Metre Gauge 13 6 tons.  The work
ing expenses per train mile are Rs. 
13/- for Broad Gauge  and Rs. lO-l 
for Metre Gauge.

(b) The difference in  the capital 
•QBcpenditure  for Broad Gauge  and 
Metre Gauge lines depends upon the 
type of country and the standard to 
which the line is to be constructed, 
but on the average it may be taken 
as about Rs. 2 lakhs per mile.
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The Deputy Minister  of  Railways 
and  Transport  (Shri  Alagesan):
(a) Yes.

(b) The  suggestions  have  been 
examined.  There  is no  sufficient 
traffic justification for extending the 
fa-ain services to and from Hardol.

UJJAnr-lMDORS Railway Ljse

389. Shri N. L. Joshi: Will the Min
ister of Railways be pleased to state 
whether the survey work of a broad- 
gauge line between Ujjain and Indore 
is completed?

The Deputy Minister  of  Railways 
and  Transport  (SBri  AJagesaa):
No survey has yet been  undertaken 
for a broad gauge line between Uj
jain and Indore, but a project  for 
 ̂connecting  Indore by broad  gaûe 
railway to Maksi or Tarana is under 
examination.

M inor  Irrigation  Works

290. Shri S. V. Ramaswamy:  Will
the Minister of Food and Agiimitnre
be pleased to state;
(a) whether the amount of Rs. 19 

crores, set apart for minor irrigation 
works in the Budget for 1952-53 has 
been distributed among the various 
States; and

(b) if so, when and in what propor
tion?
The Minister of Agrienttnre (Dr. 

P. S. Deshmukh): (a) and (b). Under 
the G.M.F. Rules, these  funds arc 
not distributed in any proportion be
tween  the various States  but are 
made available to Individual  States 
on the basis  of specific  approved 
schemes.  The basic principles applied 
in judging the suitability of minor 
irrigation schemes to be financed out 
of this fund are that the  schemes 
shoud be economical and of  perma
nent productive value, ready for im
mediate execution  and  capable of 
producing results within  the next 
two or three years.  Proposals have 
been  received  from  a  number of 
States and these are under scrutiny. 
So far, a total sum of Rs. 2,13,10,000/
has been sanctioned out of this fund 
out of which Rs. 34 lakhs have been 
given to Bombay,  Rs. 94,10,000/- to 
the U.P., Rs. 20 lakhs to Hyderabad, 
and Rs. 65 lakhs to Mysore.




